16.05.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1. CRL.A.780/2002 RAJBIR S.P.KAUSHAL, AMIT WAHI
VS STATE NCT OF DELHI SACHIN KUMAR,RAVINDER MAHENDER,
HIREIN SHARMA

COURT NO. 30
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1. CRL.A. 82/2018 SHYAMU M.L.YADAV,RAVI NAYAK
VS STATE

2. CRL.A. 451/2011 SUNDER LAL R.P.S.YADAV, TARANG SRIVASTAVA
VS STATE GOVT.OF NCT
OF DELHI

COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M.

1. W.P.(C)776/2003 CHANDER MOHAN KHANNA APURV LAL, MEENU PANDEY
VS. STATE OF PUNJAB & ANR AVNISH AHLAWAT, PALAK ROHMETRA

HIGH COURT OF DELHI

15 MAY,2018 REGISTRAR (LISTING)



